
NATIONAL COMPANY LAW APPELLATE TRIBUNAL 

NEW DELHI 

COMPANY APPEAL(AT) NO.75 OF 2019 

IN THE MATTER OF: 

Old Lane India Cyprus Fund II Ltd       Applicant 

Vs 

Rudradev Infopark Pvt Ltd & Ors         Respondents 
AND 

CONTEMPT CASE NO. 18 OF 2019 

IN 

COMPANY APPEAL(AT) NO.75 OF 2019 

IN THE MATTER OF: 

Old Lane India Cyprus Fund II Ltd       Applicant 

Vs 

Rudradev Infopark Pvt Ltd & Ors         Respondents 

 
For Appellant:- Ms Nikita Choukse, Advocate for appellant.       
For Respondents: - Mr. Raghnath Basan,  Advocate.       

O R D E R 
 

09.01.2020   -   At the request of Learned counsel for appellants, the appeals are 

adjourned for hearing on  22nd January, 2020. 
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